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Does he have the premission of the House for remaining absent 
from the sittings of the House from 8th to 22nd December, 2003? 

(No. Hon. Member dissented) 

MR. CHAIRMAN: Permission to remain absent is granted. 

MESSAGE FROM THE LOK SABHA 

The Industrial Development Bank (Transfer of Undertaking and 

Repeal) Bill, 2003 

SECRETARY-GENERAL: Sir, I have to report to the House the following 
message received from the Lok Sabha, signed by the Secretary-General 
of the Lok Sabha:- 

"In accordance with the provisions of rule 96 of the Rules of 

Procedure and Conduct of Business in the Lok Sabha, I am 

directed to enclose the Industrial Development Bank (Transfer of 

Undertaking arid Repeal) Bill, 2003, as passed by Lok Sabha at its 

sitting held on the 8th December, 2003." Sir, I lay a copy of the 

Bill on the Table. 

(The Deputy Chairman in the Chair) 

SPECIAL MENTIONS 

Attack on the autonomy of the women study centres 
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SHRI M.R ABDUSSAMAD SAMADANI (KERALA): Sir, I associate 
myself with the special mention made by Shrimati Sarla Maheshwari. 
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Demand for special grants to Karnataka to 

Set up Testing Laboratories for Contamination in Water 

SHRIMATI PREMA CARIAPPA (KARNATAKA): Madam, safe drinking 
water is essential for the survival of life on this earth. In major parts of 
our country, more so in rural parts, groundwater is used for drinking 
and other purposes. So is the case in my home State Karnataka. 
However, unfortunately, in many parts of the State, groundwater has 
been found contaminated with salinity, fluoride and heavy metals. As 
per information, as many as 5838 habitations in 27 districts of the 
State have flouride contamination. The worst affected districts are 
Tumkur, Kolar, Bangalore, Gulbarga, Bellary and Raichur. Fluoride 
contamination is affecting the bones of the people who have no option 
but to drink the contaminated water. Similarly, the groundwater of 
Bijapur, Belgaum, Raichur, Bellary and Dharwar is having salinity problem, 
whereas water of Bhadrawati district is having heavy metals in it. The 
contaminated water is resulting in various diseases, including fatal ones, 
and in many cases causing disability to the poor villagers. The State 
Government of Karnataka is doing its best to provide safe drinking 
water to the people, but due to resource constraints, it alone cannot 
solve the problem. I, therefore, earnestly request the Union Government 
to give Special Grants to Karnataka so as to enable the State to set up 
testing laboratories and water treatment plants, such as defluoridation 
plants, at conspicuous places in the State to provide safe drinking 
water to the people of Karnataka, particularly to those living in the 
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